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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKUIJAM BENCH 

O.A.No. 572 of 1995 

MONDAY THIS THE 29TH DAY OF MAY, 1995, 

CORAM 

HON'BLE MR.JUSTICE CH1TTUR SANKARAN NAIR, VICE CHAIRMAN 

HON'BIJE MR, P.V.VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

Samuel John, Senior Techflical Supervisor, 
Office of the Sub Divisional Engineer, 
Phones, External North, Kochi • 18. 

N.M.Baby, Senior Technical Supervisor, 
Office of the Sub Divisional Engineer, 
Power and Air Condition, 
Telephone Exchange, Ernakulain. 

P.M.cherlyan, Senior Technical Supervisor, 
Office of the Sub Divisional Engineer, 
Power and Air Condition, Telephone 
Exchange, Ernakulam. 

Y.George, Senior Technical Supervisor, 
Circle Telecon Training Centre, 
Housing Board Building, Trivandrum, 

S. N.M.Abdul Kalani, Senior Technical Supervisor, 
Telephone Exchange, Muhdakayam. 

(Applicants 2 to 5 represented by 1st applicant) 

(Applicants) 

'(By Advocate Mr. MR.Rajendran Nair) 

vs. 

The Chief General Manager, 
Telecommunication, Kerala Circle, 
Trivandrum.. 

Union of India represented by 
Secretary to Government, Ministry of 
Camnunications, New Delhi. 	 .... Respondents 

(By Advocate Mr. M.H.J.David, J AcGSC) 

ORDER 

HETTUR SANKAR.AN NAIR(J), VICE CHAIRMAN 

Applicants seek a declaration that they are 

entitled to be promoted with retrospective effect as 

higher grade Technicians. Other ancillary reliefs are 
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also prayed for. They would suthit that their case 

is exactly similar to the case of the applicant in 

O.A.71/95. Applicants may make, additional representations 

setting out the full facts of their case. First 

respondent will examine AS to A9 representations 

and additional representations ascertaining whether 
• 	

the case of applicants are similar to the case of 

applicant in O.A.71/95 and pass a speaking order on 

the representations within three months from today 

and cciwunicate the same to applicants. Representations will 
be made withir' two weeks of today. 

2. 	We allow the application as aforesaid. , 

No costs. 

Dated the 29th day of May, 1995. 

P • V. VENKATAKRI SM NAN 
	

CHETTUR SANKARAN NAIR(J) 
ADMINISTRATIVE MEMBER 
	

VICE CHAIRMAN 
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